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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

OA No. 1804/2004

New Delhi this the 5* '̂ day ofJaniian', 2005

Hoffl'ble Shri V.K.Majotra, Vice Chairman (A)
Hon'ble Smt. Meera CIshibber, Member (J)

Dr.Kuiial,
3AW.E.AKaroi Bagh,
New Delhi.

(By Advocate Shri Rakesh Dhingra)

VERSUS

L Govt. ofNCT through Chief Secretaiy,
I.P.Extension, New Delhi.

2. MaulanaAzad Dental College aiidHospital
through its Principal, New Delhi.

(ByAdvocate ShriAshwani BhardwEy proxyfor
Shri Rajan Sh^Yna)

..Applicant

..Respondents

ORDEjyORAL)

Hon'ble Shri V.K.Majotra,V!ce Chairiaaii (A)

Learned counsel of tlie respondents at the outset filed copy of the respondents'

order dated 3.L2005 by which the applicant has been offered the post of JuniorResident

for appointment in the Manlana Azad Dental College and Hospital, New Delhi. Learned

counsel of tiie applicant agrees that the applicant has been granted the mainrelief sought

in this application. As such this OA has become infmctuous. Accordingly, the same is

dismissed as having rendered infnictuous. ^

( Smt. ;feera CMiiliber )
Member (J)
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(V.K.Majotra)
Vice Chairman (A)


